RAJYA SABHA
Tuesday, the 18th March, 2008/28 Phalguna, 1929 (Saka)
The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

OBITUARY REFERENCE

MR. CHAIRMAN: Hon'ble Members, 1 refer with profound sorrow to the passing away of -

Shri Mukhtiar Singh Malik, a former Member of this House on the 14th March, 2008 at the age
. of96 years. Born at Village Bhagan in Haryana in July, 1912, Shri Malik had his education at
the Hindu College, and Law College in Delhi. A legal practitioner, Shri Malik was associated
with various educational institutions, He worked to eradicate untouchability and uplift the
downtrodden classes of the society. Shri Malik took keen interest in agriculture and farming
and dovoted time to educate farmers in modern methods of agriculture. He served as Chairman
of the Haryana State Minor Irrigation Corporation from 1980 to 1982.

The legislative career of Shri Malik began with thé membership of the Punjab State
Legislative Assembly where he was a member from 1962 to 1966, He was also Member of the
Haryona Legislative Assembly between 1966 and 1967 and again between 1968 and 1971.
Shri Malik was also elected to the Fifth and the Sixth Lok Sabha. Shri Malik represented the
State of Haryana in this House twice from April, 1967 to April, 1968 and again from April,
1984 to April, 1990. In the passing away of Shri Mukhtiar Singh Malik, the country has lost
adedicated social worker and an able Parliamentarian.

1 request Members to rise in their places and observe silence as a mark of respect to the
memory of the departed.

(Hon. Members then stood in silence for one minute.)

MR. CHAIRMAN: Secretary-General will convey to the members of the bereaved family
our deep sense of sorrow and sympathy.
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Kisan Credit Cards

* 261. DR. PRABHA THAKUR: Will the Minister of Finance be pleased to state:
(a) the criteria fixed by Government for making Kisan Credit Cards;

(b) the number of farmers provided with Kisan Credit Cards in different States of the
country during the last three years, State-wise; and

(c) the details of benefits of the Kisan Credit Cards to the farmers?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI PAWAN KUMAR
BANSALY): (a} to (c) A Statement is laid on the Table of the House.

Statements

(a) All categories of farmers including tenant farmers, share croppers, oral lessees are
eligible for a Kisan Credit Card from the Co-operative Banks, Regional Rural Banks and
Commercial Banks throughout the country.

(b) State-wise details of KCCs issued during the last three years are given in the statement
(See below)

(c) The farmers derive following benefits from KCC:
Timely credit in a hassle free manner.
The card is valid for 3 years and is renewed with ease.
Any ber of d Is and repay within the sanctioned credit limit.
Farmers can prepay cash credit whenever surplus funds are available and thereby
lessen their interest burden.
In a few cases, the KCC also covers term toans for agriculture and allied activities and
a reasonable component of consumption loan.
Since the entire credit limit is disbursed in cash, farmers have the discretion to purchase
inputs of their choice from any outlet.

1Original notice of the question was received in Hindi.

-
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Insurance cover against accidental deaths/disability is available at a very low premium.

Crop loans disbursed under KCC scheme for notified crops are covered under National
Agricultural Insurance Scheme.

Statement

on 31 March, 2007

Revised Statement of KCC-During the Year 2004-05, 2005-06 and 2006-07-Progress as

(Rs. in lakh)

St State/UT 2004-05 2005-06 2006-07
No. Cards Amt, Cards Amt. Amt,
issued  sanctioned issued  sanctioned issued sanctioned

1 2 3 4 5 6 7 8
1. ’Andhra Pradesh** 1582480 333725 1345804 450460 1506641 675266
2 Assam 83416 11666 64963 9109 43034 8269
3. Arunacha! Pradesh# 4345 700 2173 145 1717 606
4. Bihar** 231781 59229 209249 64293 346960 125379
5. Gujarat 209758 399035 238534 415277 249249 472738
6. Goa$ 2131 845 2826 3171 798 697
7. Haryana 158441 220179 253997 304559 134607 181153
8. Himachal Pradesh 32191 11330 35170 32752 3509% 13996
9. Jammu & Kashmir 12678 2533 9056 2356 5405 3734
10. Karnataka 406589 226631 505037 790727 435861 207077
11. Kerala 318899 107932 240090 91804 342681  |24503
12. Madhya Pradesh 759448 264813 497855 346072 433431 306288
13. Msharashtra 590723 536061 778374 510106 1131391 477478
14. Meghalaya# 10883 1180 9855 1589 12461 2575
15. Mizoram# 3495 724 3748 593 4471 1548
* 16. Manipur# 5769 1084 6045 773 15054 3799
17. Nagaland# 2711 519 4321 802 5177 1094
R 18. Orissa 602605 122972 493979 220654 377477 173399
19. Punjab 152243 193046 179235 196410 151480 240024
20. Rajasthan 875218 361055 346500 300246 301787 225738
21. Sikkim#$ 1438 21t 1726 37 1127 303
22. Tamif Nadu 614641 162447 527892 190379 686940 296447
23, Tripura# 10415 1345 11476 2124 15617 3231
24. Uttar Pradesh 1598378 247887 1333064 653768 1567678 828411
25. West Bengal 498094 9689% 479726 78699 250715 141334
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26. A & N island #§ 902 182 364 146 671 164
27. Chandigarh#$§ ‘928 164 1 2 0 0
28. Daman & Div @$ o ~ 71 30 215 205
29, New Delhi #8 1139 657 658 607 1650 1628
30. D & N Haveli@$ 3 1 5 3 537 441
31. Lakshdweep 75 32 109 45 101 41
32. Pondicherry#$ 5378 1563 5222 1724 9283 3283
33. Jharkhand 158472 16964 126633 29200 218171 52913
34, Chhattisgarh 251944 18505 238537 35623 183444 57559
35. Uttaranchal 95197 16392 59956 24916 40545 41525
36. Other States 4 1

Totar 9680374 3418508 8012251 4760137 8511478 4672844

Note: # SCB functions as CFA.

@ No Cooperative Banks in these UTs.

$ No RRB in these States/UTs.

* No. of banks implementing the Scheme

**Cooperative Data under reconciliation.

T W I W, 17 fram A 7 B farr F v forar o B e IR I F AT I@R

3 7 Aes Pt feg &2 Q@ 3w & fafim ool fent =1 frad 1 R e €2 we @ TR
frerd AT AW 1 foaor 7 A2

T, 7 IR S e gE feen &, 3w foan T € T A e 90 1 @ RE ST A €
3T 39 YRR 37 R A 1 45 1 @ G 1 98 9ga & Aeeqy & T w5 st Ao 9 e
sfirghm waet ¥y fRaE e w1d Ao @ siwla @ dfEaRa g

wF W A vy e o %) 9 2 ed) € 7 Q39 ¥ fRaE % 60,000 OB T3 @ W H
2 TR gom ¥, o w0 o ferae enwifas g ¥ o @ 8 e FY st sfwdt difern e
ot #1 oft wuE TR L) e @A w o R @ wm T LA,

SHRI YASHWANT SINHA: Sir, she is a Member of the other House...(Inferruptions)...

MR. CHAIRMAN: Fair enough. The point is taken. The attention of the Member will be
drawn to it. ...(Inferruptions)... o
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PRCF. M.S. SWAMINATHAN: Thank you, Sir. This is one of the most valuable schemes
for farmers to get hassle free loans and also the crop loans are covered with the National
Agricultural Insurance. I would like to know from the hon. Minister whether there is any
gender-desegregated data and in that how many women farmers and how many men
farmers have got these loans. This is an important question because there is growing
feminisation of agriculture and my understanding is that a very small percentage is of
women farmers. Is the data being kept on gender specific terms? If so, what are the details
about it?

SHRI PAWAN KUMAR BANSAL: Sir, this data is not kept that way. But we will certainly
try to take into account this suggestion made by the hon. Member.

SHRI YASHWANT SINHA: Thank you, Mr. Chairman. Sir, I have in my hand the Economic
Survey, which was presented to Parliament before the Budget by the Finance Minister. Now
this Survey has a paragraph on Kisan Kredit Card Scheme and it says that the Kisan Credit
Scheme was introduced in August 1988, Now the'whole world knows that the scheme was -
introduced by me in my first Budget of 1998 and was operationalised later that year. Now,
this Government, Sir, has misappropriated many of our schemes through different names.
..(Interruptions)... Now, they are trying to misappropriate this also through a deliberate
typographical mistake ...(Jnterruptions)... Now, this is one thing, which I hope the Finance
Minister sees this. Sir, the Finance Minister sees this ...(Inferruptions)...

MR. CHAIRMAN: Question please. ...(Interruptions)...

SHRI YASHWANT SINHA: This is a very important, Sir. ...(Interruptions)... Was it in
1998 ...(Interruptions)... So many days have passed, but the Finance Ministry has not
thought it fit to correct this mistake in this hope. ...(Interruptions)... Sir, having pointed this
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out, my specific question is, as Iras been described in this reply and as has been pointed by
Dr. Swaminthan, this has proved to be a very useful scheme for crores of Kisans
...(Interruptipns)... The figure mentioned in this is up to November over seven crores Kisan
Credit Cards had been issued. My peint is, this is a rolling credit where the Kisan can
borrow and return whenever he can. Whenever he needs money he can bortow and whenever
he has the money he can return. This is rolling credit, and, therefore, the Government which
has thought through this scheme of loan waiver should take this House into confidence -
today and say whether the Kisan Credit Card loanees will also be covered under the waiver
scheme or not. And the other part of the question is, there is an insurance scheme going
with this, how many kisans have been covered under the insurance scheme.

SHRI PAWAN KUMAR BANSAL: Sir, regarding the first observation I do not know
from where, in fact, the hon. Member has read out. ...(Interruptions)...

SHRI YASHWANT SINHA: Sir, I have a copy here. ...(Interruptions)...

SHRIPAWAN KUMAR BANSAL: Sir, I have a copy of the same with me, that is, para
5.21, if you are referring to that. ...(Interruptions)...

SHRI YASHWANT SINHA: Sir, [ am referring to para 7.22. ...(Interruptions)...
SHRI PAWAN KUMAR BANSAL: Page 90, kindly refer to that also. ...(/nferruptions)...
SHRI YASHWANT SINHA: 164, Sir, ...(Interruptions)...

SHRI PAWAN KUMAR BANSAL: Kindly refer to that also because Kisan Credit Card
Scheme is actually referred to in para 5.21, at page 90 and there we specifically say that and
we give due credit where it is but we do not really have that reciprocation from the other
side. That is the only problem.

SHRI YASHWANT SINHA: Sir, I have with me the Economic Survey. In para 7.22
..{Interruptions)...

MR. CHAIRMAN: Please, let him finish. Let the hon. Minister finish. ...(Interruptions)...
Please

SHRI YASHWANT SINHA: Why don't you read para 7.227 ...(Inferruptions)...

ot wvrehy: o RS, A g SR (e

SHRIPAWAN KUMAR BANSAL.: Sir, ] am acknowledging the fact ...(/nterruptions)...
MR. CHAIRMAN: No purpose is being served by this cross-talk. 59 43 s

SHRI PAWAN KUMAR BANSAL: If I have your indulgence, Sir, I am referring to the
scheme in the Economic Survey also. Sir, Para 5.21 specifically says, ...(/nterruptions)...

shftfm e Al Feman R L A T R @ AR A qu e ¢
o (BTRE)..,

SHRIPAWAN KUMAR BANSAL: Sir, the Economic Survey acknowledges the fact that
the scheme was introduced in the year 1998-99. But, I am also sure that the hon. Member, the

former Finance Minister is aware of the fact that when the NDA was in office the total
number of cards issued was a little more than one crore and today ...(Imterruptions)...

SHRIYASHWANT SINHA: It was four crores. ...(Interruptions)...
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SHRIM. VENKAIAH NAIDU: It was 4.35 crores. .. .(lnterruption&)...

MR. CHAIRMAN: I don't think this is fair. Hon. Members, I don't think this is fair. Please
listen to the reply. ...(Interruptions)... Mr. Sinha, you have put your question. Now listen to
the reply.

SHRI'YASHWANT SINHA: Sir, he is giving wrong information.

MR. CHAIRMAN: If he is giving wrong information, please proceed appropriately.
..{Interruptions)...

SHRI PAWAN KUMAR BANSAL: I will check it up with the figures that 1 have with me.
But, actually, the main question is different. But, let me again say, Sir, the Kisan Credit Cards
issued till July, 2004 was 1.14 crore. Sir, if there is a mistake on my part, I would stand
corrected. ...(Interruptions)...

SHRI YASHWANT SINHA: Innocently he is trying to mislead the House.
MR. CHAIRMAN: Please listen to the statement.

SHRI PAWAN KUMAR BANSAL: Sir, but let me give the figures for the last year.
..(Interruptions)...

MR. CHAIRMAN: Please don't interrupt.

SHRI PAWAN KUMAR BANSAL: Sir, the number of people who have been issued the
Kisan Credit Cards, last year was about 85 lakhs. But, when he is referring to the question
and wants me to tell him whether the loans availed of under the Kisan Credit Cards would
be covered under the loan waiver scheme or not; Sir, the first straight answer is: ‘yes'. But,
it is always subject to what the Finance Minister had said that it is the agricultural loans
as such which would be covered and I am sure the entire House is aware of the fact what
those loans would be. It would be the production credit and the short-term investment
credit. As 1 said earlier, the scl would be formulated. Sir, if you want me to give the
answer in detail as to what are the activities, [ have that list with me. I can refer to that
_ also. But, I can assure this House that the sch would be formulated and ip the scheme
all these aspects would be covered, particularly what components of the loan would be
covered and what would not be covered. But, it is certainly the aim of this Government, as
it was earlier also, to extend the Kisan Credit Card facility to all the eligible farmers in the
country.
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Decline in ground water leve)

*262. SHRI C. PERUMAL: Will the Minister of WATER RESOURCES be pleased to
state: .

(a) whether it is a fact that pround water level in various parts of the country has declined
as per the Planning Commission’s Expert Group Report;

(b) if so, the steps proposed to be taken by Government in this regard; and

(¢) the toial fiscal allocation earmarked during the last three years for the projects regarding
maintenance of ground water leve|, State-wise?

THE MINISTER OF WATER RESOURCES (PROF. SAIF-UD-DIN SOZ): (a) to (c) A
Statement is laid on the Table of the House.

Statement

As per Planning Commission's Expert Group Report ground water level has declined in
certain parts of the country,

A number of steps have been taken tor augmentation of ground water. A Magel Bill for
regulating the use of ground water has been circulated to States/UTs to facilitafe enactment
of ground water legislation. Central Ground Water Authority (CGWA) for regulation of
ground water management and development has been constituted. The other measures
include the constitution of Artificial Recharge of Ground Water Advisery Council in the
Ministry of Water Resources, preparation of a Master Plan for artificial recharge to ground
water, carying out of studies or actificial recharge of ground water and organisation of
mass awareness programmes and trainfng of stakeholders on rain water harvesting and
artificial recharge to ground water,

The schemes of development and management of ground water resources are planned
and funded by concerned States/UTs. However, the Central Government also provides
assistance to the States/UTs in this regard. The expenditure incurred on related schemes
through Central Ground Water Board during the years 2004-05, 2005-06 and 2006-07 is given
in the Statement.



